-“%%? "IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
‘ AT HYCERABAD

ORIGINAL_aPPLICATION N3, A2y |26

DATE OF ORGER___: __16-8-96,

Betusen :=-

1, M.Raghupathi

2. J.Siva Sankara Reddy

3. K.Subba Reddy

4. Abdul Rasheed

5. Sambe Sadasive Bhaskera Rao

6. G.Nancharajsh .

sees Applicants

And

1. Sr.0ivisiona) Personnel Officer,
SC Reilway, Vi jayawada Division,
Vi jayavada, Krishna Oistrict,

2. Divisional Rail ay Managsr,
SC Rajilway, Vijayawada Division,
Vi jayswada, Krishna District,

J. Genersl Hadagar. SC Railway,
§ Rail Nilayam, Sec'bad.

sese Respondepts
Coungel for the Applicants Shri-B.ﬂarasimha'Sharmk ’

Counsel fer thilﬂnspnndenta ¢ Shei K.Siva Reddy, SC |for Rlys

CORAM:

THE HON'BLE SHRI R,RANGARAJAN : MEMBER (A)

LN N ] 2.
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(Oral Orders per Hon'ble Shri R.Rangarajan, Msmber| (A) ).

Heard Sri M.C.Jacob for the applicents and Sri K{Siva

Reddy for the Regpondents. |

2. Thar; are gix applicents in this 0.A. Applicant {1 and 2
came to Vijeyawads Division on r;qusai transfer from Spcunderabed
Division while wvorking in t he grede of psy of Rs,1400-2300 in
Secunderabad Division, The applicanta 3 to 6 also cane te
Uijayagada Oivipion from Guntakal Division uh-n’thay re

votking as ﬂsstastatiunﬂnastorslin the grade of Rs,1400-2300

|

in Guntakal Diuision of S.C.Railway. Their date of joining

and their pay fixed while they joined in Bezavada Division in

the Grade of Rs,1200-2040 is shown in the Annexure-Il, | Their pay,

wWhtly
thoogh thay were drauing as Asst.Statinn Masters in the grade

of B,1400-2300 &n their aarlier division which they 4anﬁ§6 Rt
be protectad is alse ahau’pz in Annexuu-l statement, |It is

further stated that Applicant Neo.Jd joined Vi jayawada |Division

in the grade ef #,1200-2040 and theriaftar he switchgd over to

the cadre of ECRC. Hence his cses is also similar to the other
applicants in this O.A. as aveérsd by the learned counssl for

the applicants., The applicants filed representations from

S L :
pakx pages 9, 10, 11, 12, 13 and 14 to the D.A. respectively te
Respondant Ne.2 for pretecting their pay which they [vere dreving
as Agst,Station Master in their @erlier Division when they
Joined Vi jayawada Division in the grade of Rs,1200-2040. But

those representations are stated te be mot replied Ln far. Under

the above circumatances this 0.A, ?iled praying for|a direction

EL/EP the Respondents to fix their pey on their joininf in Vijaya-

070003.
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3 .
wada Divieion in the grade of K.1200-2040 fellowing R
of IREC Vel.Il as Pollowsd in the cass ef the applics!

‘DA 1252/94 on the Pile of this Bench.

e In @ similar DA No,713/96, it uas directed by t
Tribunal b; the judgement dt,7-8-96 to dispose of the
representations in the casa of the applicants therein
the applicants in thiazﬂ.ﬂ. have also supmittad their
tations and as t hair representstions are still pasnding

direction to dispose of the representations of ttis apg

in accordance with the Lau will medt the emds of just

4, In the result, the following direction is given

ble=1313

nte in

his

pand ing
As

r‘_{i"pre sen-

L a

dlicants

ICWo

"Respondsnt Hu.z should dxspeaa of the represantations

ef the applicants enclosed a€ page Nos.9 to 14

te

tha OA in acceordance with tho Lav teking due not

Rule=1313 of IREC Vol,II aqd alse teking due mtE of
directions in OA 1252/94 on ths Pils of this Ben

5. Tige for compliance is thres months from the dat

recaeipt of a copy of this grder.

@ favourable decision from the Respendant No,2, thay a
|

In case the applican

of
L
g of
ta gets

re entitled

for the arrears enly with effact !t’rum 17-7-95 (This OA|uas Piled
on 17-7=96) |
6  0.A. §8 ordered accordingly at the admission stage
itself., No order as to costs, 0\/\,@-—/ ;
(R .RANGARA JAN) e
Membaer (A) |
Datag;_iﬁth Auguat;_lggg‘
Dictated in Opaen Court, Ty
4o
1/ £%4yg¥%;
av : «
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Copy tai

1e

Se

5.
7o

Sgnioer Oivisieonal Persoennel Dt’ficar,u
South Central Railway, Vijayawada Division,
Wtijayawada, Krishpa District,

)

. Diyisional Railuway Manager,

Sguth Central Railway, Yijayawada DBivisien,
1ijayawada, Krishna Bistrict. .

General Manager, ‘
Seuth Central Railway,
Railnilayam,,
Secunderabad,

. One copy to Mp.B.,Narasimha Sharma, Advocate,

CAT,Hyderabad.
One copy tc Mr.K.Siva Reddy, Addl.CGSC,

LCAT,Hyderabad.,

One copy te Library,CAT,Hyderabad.

Onz duplicate copy.

YLKR
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